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 मानने  बेरोक  धारा  बनाए जा  रहे
 माल को  मांग

 122.  आहरी सिह  क्या  कृषि  और

 सिलाई  मंत्री  यह  बताने  की  कपा  करेंगे  कि:

 (क)  क्या  सामने  बेकरी,  नई  दिल्ली

 के  उत्पाद  “माने  नान”  की  माग  बहुत  कम

 हो  गई है;

 (ख)  यदि  हा,  नो  इसके  क्या  कारण  हैं  ;
 और

 (ग)  क्या  इसकी खत  बढाने  के  लिये

 कोई  नई  योजना  बनाने  वा  सरकार  का  विचार

 है  और  यदि हा  तो  तत्सम्बन्धी मुख्य  बाते

 ज्या  हैं?

 कृषि  और  सिवाय  सवाल  में  राज्य

 अंडो  (आओ  अग्गस्साहिपो  चिन्वे)  :

 (क)  जी  हां।

 (ख)  देश  में  पनी  आर  स्वचालित संयत्र

 से  नान  तैयार  किए  णगण  जहे  हैं।  यह  परि-
 योजना  प्रायोगिक  है  और  भारी  मात्र  में

 सपने  दामों  पर  माल  तैयार  करने  की  विकार
 परियोजना  है।  दन  समय  तैयार  क्रिया  गया

 नान  प्रत्यक्ष.  उभारा  को  इसके  मौजूदा

 स्वरूप  में  मान्य  नही  है  और  इसकी  निगम  में

 सुधार  करने  की  आवश्यक्ता  है।

 (ग)  मार्डन  बेकरी  इस  सम्बन्ध  में

 सूक्ष्मता  मे  समीक्षा  कर  रही  है  इसमें  उत्पादन

 अक्रिया  आदि  में  और  अनुसन्धान  तथा  सशोधन

 करना  शामिल  है  ताकि  उपभोक्ता  को  हास्य
 उत्पाद  का  विकास  किया  आ  सके;
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 PAPERS  LAID  ON  THE  TABLE

 SraTement  re.  Reeorr  or  Preecovts
 Ineurry  Commiussron  (TAKRU  ComM-
 MISS00N),  REPORT  oF  PirrLovss
 Inqurey  Commission  (Avoar,  1975)
 FINDING,  ETC,  IN  THE  REPORT.

 THE  MINISTER  OF  PETROLEUM
 (SHRI  K,  ऊ.  MALAVIYA):  I  beg  to
 lay  on  the  Table  a  copy  each  of  the
 following  papers:

 (1)  A  statement  (Hindi  and  Eng-
 lish  versions)  regarding  Re-
 port  submitted  by  the  Pipe-
 lines  Inquiry  Commission
 (Takru  Commission)  which
 was  set  up  in  August,  1970,  to
 inquire  mto  certain  matters
 connected  with  the  laying  of
 Gauhati-Siliguri  and  Haldia-
 Barauni-Kanpur  Pipelines  of
 Indian  0]  Corporation.

 (2)  Report  of  the  Pipelines  Inquiry
 Commission  (August,  1975),
 under  subsection  (4)  of  sec-
 tion  3  of  the  Commissions  of
 Inquiry  Act,  1952

 (3)  Findings  and  Impertant
 Observations  contamed  in
 the  Report  of  the  Pipelines
 Inquiry  Commission  (Hindi
 and  English  vers.ons).

 [Placed  1n  Library.  See  No.  LT-
 10347/76  J.

 ORDINANCES  UNDFR  ARTICLE  123(2)  (A)
 OF  THE  COMMISSION

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  PARLIAMENTARY
 AFFAIRS  (SHRI  K.  RAGHU  RA-
 MAIAH):  I  beg  to  lay  on  the  Table  a
 copy  each  of  the  following  Ordinances
 (Hindi  and  English  versions)  issued
 by  the  President  under  provision  of
 article  123(2}(a)  of  the  Constitution.

 (1)  The  Comptroller  and  Auditor-
 General's  (Duties,  Powers  and
 Conditions  of  Service)
 Amendment  Ordinance,  1976
 (No.  1  of  1976)  promulgated


